GOVT OF NCT OF DELHI
DIRECTORATE GENERAL OF HEALTH SERVICES
PUBLIC HEALTH WING IV
3 Floor, DGD Building School Block, Shakarpur, Delhi 110092
Ph: 011-22482016, Email: idspdelhi3@gmail.com

F.No. 42/DGHS/PH-IV/nCoV-2019/2020/M/{ 555> 16/5"  Dated: 09.03.2020

MINUTES OF MEETING

Second meeting of State Task Force (STF) was held under the Chairmanship of -
Hon’ble Chief Minister, GNCTD, on 8% March 2020 at 11:30 AM to review the
current situation for the containment of COVID-19 in Delhi.

List of participants is annexed.

Various issues pertaining to control of COVID-19 in Delhi were discussed in detail.

Secretary (Health), GNCTD submitted a detailed status report as per following
details

» As on today 31 cases of COVID-19 have been reported from all over Indiawith
three of these cases from Delhi. |
» Delhi is following a scenario-based approach as per National Guidelines, for
the following possible scenarios:
+ Travel related case reported in Delhi (3 cases)
« Local transmission of COVID-19
» Following activities to increase Public awareness have been undertaken
e A Full page colour advertisement in leading newspapers in Hindi, ]
English and other vernacular languages has been published on 4.3.2020
e Radio spot for creating awareness among general public is being aired 23
on 09 Radio stations with the frequency of 60 spots per day v |
e TV broadcast on major channels » ' -) ' ;:Z_CJ #
» Follow up actions taken up by other departments as per decisions in the fn'st .
meeting of State Task Force were informed A
e Advisory issued to all schools, colleges
e Primary schools shut till 31/3/2020
e Display of Do’s and Don’ts at notice boards
e Bio metric attendance stopped in all g, .

I orders .
R - e Advisory issued by Ministry of to
g Resident Welfare Association
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* IEC material displayed by agencies in their respective areas, pamphlets
distributed at Anganwadi centres

* Municipal Health Officers of Delhi Municipal Corporations are
maintaining surveillance on hotels

e District Project Officers of Delhi Disaster Management Authority
involved in surveillance

 DIPis doing mass awareness through radio jingles and TV broadcast.

» Following measures have been taken to enhance Surveillance activities:-

* All passengers are being screened through thermal scanner at Airport
and symptomatic cases are being referred to APHO/RML for further
management.

* 40 doctors and paramedical staff from Delhi Govt. have been deputed
at APHO for screening of passengers

e Till date, 1,40,603 passengers have been screened at Delhi Airport and
placed under surveillance. '

* MHO of 03 DMCs and MOH-NDMC are involved to screen
hotels/guest houses for tourist coming from COVID-19 affected
countries. Daily report is being shared with District Surveillance
Officers. Advisory from Ministry of Tourism circulated to them for
compliance.

> Health advisories issued by the department of Health and Family welfare in
view of present COVID-19 outbreak.

» 168 beds in 25 hospitals (Govt. and Pvt) have been designated and
strengthened with necessary logistics (Isolation Ward, Isolation Beds, PPE kit
and N95 masks). Additional 300 beds have also been designated for isolation
of patients/contacts in two hospitals.

» Dr. Nutan Mundeja, link officer to DGHS informed that Coronavirus
(COVID-19) spreads from an infected person to other through droplets
infection by coughing and sneezing. These droplets can travel up to 1.25 |
metres and thus a distance up to 1.25 metres should be maintained from an |
infected person. It can also spread by close personal contacts such as touching
and shaking hands & sharing objects with the infected person. The droplets
which fall on the surfaces can be a source of infection when the object or
surface is touched by a healthy individual who then touches his eyes, nose
and mouth. Washing hands for 20 seconds with soap and water ensures
decontamination of the hands. It is advised that the infected person should %
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cover his nose and mouth with disposable tissue or flexed elbows while
sneezing. The virus can be removed from the contaminated surface by
cleaning with soap and water or 1% sodium hypochlorite solution. It was
advised that asymptomatic individuals with history of contact with the case
should home quarantine themselves for at least 14 days.

» Director NCDC informed that wearing a mask gives a false sense of safety to
a healthy individual and is not advised. Triple layer surgical mask may be
used by symptomatic patient when moving out of their house. It was also
informed that N- 95 mask is to be used only by Microbiologist in the

laboratory. Triple layer surgical masks are to be used by other health care
providers.

> Chief Secretary stated that adequate number of teams should be constituted
by the District Task Force of each district for taking mass awareness and
sensitization programmes in all the vulnerable areas of the districts viz
markets, JJ clusters, public places and unauthorized colonies etc. He also
requested Transport Department, Metro Rail Corporation and railways to
undertake similar mass awareness sensitization programmes in ISBTs, Metro
Stations and Railway Stations etc. under the overall supervision of the District
Task Force. It was also emphasized that they should also ensure that their
premises/control area including buses metro trains, railway trains etc are
disinfected and cleaned on a daily basis as per the laid down protocol.

Hon'ble Health Minister stated that sensitization and awareness programmes
should be conducted on a very large scale in whole of Delhi and people
should be made aware of Do's and Don'ts and everyone should be requested
to follow them. He also directed Secretary (Health) and DGHS to ensure that
sampling along with the check up facilities are made available as per laid
down protocol in all the twenty five designated hospitals.

> Hon'ble Chief Minister stated that all the Departments,
organizations should work together in a perfect team spirit

adequate and necessary steps are taken for containin
infectious disease.

agencies and
to ensure that
g and managing this

He also emphasized that we should stay away from the rumours and there is

no need to panic. He directed the Health Department and the District Task
Forces to undertake mass awareness and sensi

levels so as to ensure containment of this infectio

tization programmes at all
us disease.

Scanned with CamScanner



a1

FOLLOWING DECISIONS WERE TAKEN IN THE MEETING

. Since the use of mask is only for patients and health care workers, it was

decided that a wide publicity of mode of spread and technical guidelines for

use of mask may be disseminated through various modes of communication
(Action: Directorate of Information and Publicity/All District
Commissioners)

State Government would request the Union Government to discourage
unnecessary travel to other countries till situation normalises.
(Action: Department of Health and Family Welfare)

All the contacts of cases or the passengers who are advised to be in home
quarantine will be given paid leaves by their respective employers. Alternate
arrangements for ensuring quarantine as per guidelines may be explored by
department.

(Action: Department of Health and Family Welfare/PH IV)

A dedicated corner for patients having sign and symptoms of Flu may be
explored to be set up in a temporary waterproof tent by DUSIB in each Delhi
Government hospital. All cases of respiratory tract infections may be triaged
by the hospitals. Flu cases will be managed in these corners to prevent the
spread of the disease.

(Action: Medical Superintendent, all Delhi Government Hospitals)

All the 25 hospitals designated for COVID-19 be authorized to initiate
collection of samples of COVID-19. Microbiologists of all these designated
hospitals will be trained by National Centre for Disease Control for sample
collection, packaging, transportation etc. All procurements related to the
containment of COVID-19 may be done by the respective hospitals.

(Action: Designated hospitals for COVID-19 and State Microbiologist)

. Any person having travelled to a country or area from where COVID-19 is

being reported, has to self report to the State helpline/ district helpline
numbers about his travel history. In case he becomes symptomatic, he should
report so to the helpline. The helpline will inform the concerned District
Surveillance officer so that necessary actions for sample collection may be

initiated by the Health Department. To make the people who have travelled
to the affected countries aware about the Do’s and Don'’ts

pertaining to them,
an advertisement may be issued.

(Action: Director General of Health Serviceg / All District Commissioners)

\x)% 7 4|Page
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7. To increase the number of Health Institutions providing testing facility for
COVID-19 all the hospitals having Bio Safety Level 2 labs with facility for Real
Time Polymerase Chain Reaction may be prepared for the same. The
microbiologist from these hospitals may be sent to NCDC/ AIIMS for training.

(Action: National Centre for Disease Control/AIIMS)

8. Any tourists from affected countries should not be denied check in to the
hotels by Hotel authorities. All the asymptomatic tourists may be requested
for self isolation at hotel. And if Symptomatic may request for a test through
District Surveillance officer.

(Action: Tourism department/ Municipal Corporation of Delhi / District
Surveillance Officer)

9. Intensive public awareness campaign should continue to disseminate the
modality of spread and prevention from infection. It was reiterated that
District Magistrate may utilise the funds available under National Health
Mission for the same.

(Action: Mission Director, Delhi State Health Mission)

10. All Metro Stations, Metro Coaches, Railway Stations ,Railway Coaches, buses
and other modes of public transport must be washed and disinfected on a
daily basis

. (Action: Delhi Metro Rail Corporation/ Concerned agencies)

11. Under cluster containment strategy every District must ensure constitution of
at least 50 surveillance teams of ASHA/ Anganwadi worker/ ANM at field
level to carry out house to house survey in the designated containment zone.
These teams shall make house to house visit to line list the members having
symptoms. A performa for these teams has already been finalised by Public
Health-IV. The containment zone may be finalised by the District Task Force.
It was agreed that the boundaries of the colony separated from the other
localities by main roads may be identified as the administrative boundary for
the containment around index positive case taken as epicentre.

(Action: District Surveillance Officer / District Commissioners)
12. During active surveillance the hotels and guest houses shall be visited by the

concerned authority of concerned Local body (District Health Officer/ Chief
Health Administrative Medical Officer) and keep details of travelers with

their date of arrival and health condition. In case they develop symptoms
\3)"( 7 . 5|Page
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concerned District Surveillance officer may immediately be informed so that
necessary actions for sample collection may be initiated by the Health
Department.

(Action: All Local Bodies)

13. As per the National Guidelines, all persons with history of travel to the
countries affected by COVID-19 may be contacted twice a day to ensure that
they are asymptomatic.

(Action: District Task Force)

14. The Chief Secretary stated that awareness drives at congested areas like
ISBTs, Railway Stations, Metro station, JJ Clusters, Unauthorised colonies is to
be undertaken and District Task Force should actively monitor it.

(Action: Concerned agencies)

15. As on date, 27 hospitals have been identified as the designated centres for
isolation of COVID-19 cases. Procurement of all logistics like Beds, PPE kits,
Masks, hand sanitizers etc may be done by respective hospitals.

(Action: Medical Superintendent of 27 Hospitals)

Meeting ended with vote of thanks to chair

This issues with the approval of Hon’ble Minister (Health)

(Dr. Nutan Mundeja)

Link Officer to DGHS

Date: 09.03.2020

Copy to:
Hon’ble Chief Minister, GNCTD

Hon’ble Health Minister, GNCTD
Commissioner of Police
The Chief Secretary
Addl. Chief Secretary (Home), Govt. of NCT of Delhi
Addl. Chief Secretary (Transport), Govt. of NCT of Delhi
Chairperson, NDMC
Divisiondl Commissioner (HQ), GNCTD
. Pr. Secretary (Env. & Forests)
10. Secretary, Education, GNCTD
11. Secretary, Finance, GNCTD
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12. Secretary, Women and Child Development, GNCTD
13. Secretary, Tourism

14. Commissioner, EDMC
15. Commissioner, SDMC ' e 'f;:f{g
16. Commissioner, NDMC
17. Secretary, NDMC

18. CEO, DUSIB

19. CEO, Delhi Cantonment Board

20. Joint commissioner of Police (Licensing Authority)

21. Regional DRM, Northern Railway

22. DCs of all 11 district

23. DDMA (Disaster Management)

24. AD Disaster Cell, DGHS

25. WHO representative

26. UNICEF representative

27. IMA representative

28. Airport Authority of India representative, Delhi A1rport
29. APHO ( Airport Health Officer)

30. General Manager, DMRC

31. Airport Authority of Indian, Delhi

32. Director, ESI

33. Director, CGHS

34. Director , NCDC _

35. General Manager Northern Railways

36. Dean, MAMC (Coordinator for all Medical College)

37. NPO IDSP, NCDC

38. Director EMR(Emergency Medical Rehef)

39. Director, Directorate of Information and Publicity (DIP) B
40. Medical Director/MS, RMLH, SJH, AIIMS, LNH, BSA, GTBH, DDUH ! g
41. Nodal officer, PH-IV e
42, PS to Special Secretary (H&FW), GNCTD

43. PS to Secretary Health, (H&FW), GNCTD »

44. PS to Mission Director, GNCTD . e S

P e

- 45.PStoDGHS, GNCTD e A el
- 46. Office Copy L i £
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Dated 08.03.2020
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Attendance sheet for State Task Force on COVID-19 Dated 08.03.2020
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Attendance sheet for State Task

Force on COVID- 19 Date

Scanned with CamScénner

\.x\dl\_ummﬁ No.
?.29 ﬁ Name Designation & _u-?::_ ID o
Organization ; . %\
12 4ESR PN CE DLL/R |ce2.dusib @ s M Car | ) I T R
M A HANT R\l‘ : - A\G
13 | DR Vigwesy MO. Regornls Vi Kinaet @toiiveds | T ISR iy
@J i D) Llib\r% \d o ~ CQ%.Q\C?A_\ gk&?ﬁM@ Sﬂg,\.“\xw i.v FV@%\M\&\W ‘ &A\\N ~‘
5. P, XJ_xETQT | o - oy | Srmotl 2.8 ﬂ&\sv«v_, w\ﬁ pasrza <G>
(& 2. L ecdr= L T < akoh @nic v ﬁﬂ«mmﬂ%&rmb Er
= De A et s M DD UM M Ada @ Falroy, 1a- 90188505 \P\mﬂ\\l
g |Vl Powncd [BPT) | peecBn@oredon |SPomovon ph A
\ 2t \ES&U_ %ﬂgp@z SagoamecE ] ]
T . y " (o) [ ¢ n
‘WS l@iﬁé vﬁg\w_ log it Deirs ) ey =
3 MMHEA\ wun\mmaxm‘» ;n? u.as_ub\{o&gxk%o: p\;gc} a8 (oS0 = AN {

De mr.?\..‘ Pron L

AP hvc:ﬁo?ﬁ;_

ASAMCH Ddw

m._{.ﬁ_\..\:: Aad - lall @
J»TS, G 'a

FL3I03%0

e




ATTENDANCE SHEET

Sub: Revlew Meeting of STATE TASK FORCE on COVID-2019 by Hon’ble cM

DATE + 08/03/2020 TIME : 11.30 AM
PLACE : Conference Hall No.2, 2nd Level, Delhi Secretariat
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